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easily be manufactured by other
private concerns; and

(b) if so, whether it is feasible to 
switch on production to Defence 
material necessary for the armed 
forces?

The Deputy Minister o f Defence
(Shri K. Raghnramalah): (a) and (b). 
The production programme of Bharat 
Electronics is a progressive one. At 
present in accordance with demands 
frequently expressed in Parliament all 
Defence industries are geared to turn 
over to increased defence production 
in case of emergency.
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Lodi Road Accident
*2111. Shri Vajpayee: Will the

Minister of Home Affairs be pleased 
to state the precise steps taken by 
Government after the Lodi Road mis-
hap of 23rd April, 1958 to prevent the 
recurrence of such accidents?

The Minister of State In the Minis-
try of Home Affairs (Shri Datar): (i)
The crossing at which the Lodi Road 
mishap took place is now being 
manned by a Traffic Constable 
throughout the day;

(ii) Stops sere being taken to man 
75 additional traffic points.

(iii) Steps are also being taken to 
increase the number of Magistrates to 
deal with traffic offences expedi-
tiously;

(iv) A  list of the buses employed 
by the various Schools and Colleges 
has been prepared for the purpose of 
inspection by the staff of the Motor 
Transport Controller and the Traffic 
Police.

Supply of Arms to Naga Hostlles

*2112. Shrlmatl Manjula Devi: Will 
the Minister of Defence be pleased to 
state:

(a) whether it is a fact that some 
Military personnel believed to be 
involved in selling arms and ammuni-
tion to Naga hostiles have been arrest-
ed; and

(b) if so, what action has been 
taken against them?

The Deputy Minister of Defence 
(Shri Raghuramalah): (a) 4 Army
personnel have been placed under 
arrest on suspicion of being involved 
in selling arms and ammunition to 
Naga hostiles and 10 Army personnel 
have been arrested for negligence in 
connection with the loss of arms and 
ammunition.

(b) A Court of Inquiry under the 
Army Act was set up to investigate 
this incident and the proceedings of 
the Court are now under examination 
of the Army authorities.
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